Finamclal E9yovs

TUESDAY, APRIL 21, 2026

20022 6

FORM- G
INVITATION FOR EXPRESSION OF INTEREST FOR
MOHAN RAIL COMPONENTS PRIVATE LIMITED OPERATING IN
MANUFACTURING OF RAILWAY COMPONENTS AT OPPOSITE RCF
VILLAGE DHIDUANKALAN HUSSAINPUR, KAPURTHALA
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of
India (Insolvency Resolution Process for Corporate Persons)Regukations 2016)

| RELEVANT PARTICULARS _

=, = T Demand Noti
Iz Kotak Mahindra Bank Limited [
Registered Office: 27 BKC, € 27, G-Block, Bandra Kurla Complex, Bandra (E), 13(2) 0f The
Mumbai- 400051 Branch Office: Plot No. 7, Sector — 125, Noida, UP — 201313 ELLIZIFTR

Youthe below mentioned borrower and co-borrowers have availed loan(s) from bank/financial institut
more particular described hersunder by mortgaging your immovable properties (securities)
defaulted in repayment of the same. Consequent o your defaults, your loans were classified as n
performing assets and said toan accounts alongwith alt rights, titles & interests, benefits dues receivat
have been assigned in favour of Kotak Mahindra Bank Limited vide separate deeds of assignm
mentioned hereunder, the bank has pursuant to the said assignment and for the recovery of

1. |Name of the corporate debtor along |Mohan Rail Cornponents Prlvate
with PAN & CIN/ LLP No. Limited

CIN: U35203PB1991PTC011578

PAN: AABCM6778K

2. | Address of the Registered Office Opposite RCF Village Dhiduankalan

Hussainpur Kapurthala

3. | URL of website Not Available

4. | Details of place where the majority of

sl ataats 2 locied Kapurthala - Ludhiana - Punjab

5, | Installed capacity of main products/
services

1. Anaerobic system for bio-toilets - &
Lakh liter tanks (retention capacity)

2. Railway components - 750 tons per
month capacity

6. [ Quantity and value of main products/
services sold in last financial year

The unit operated at minimal capacity,
recording sales of Rs. 0.22 Cr. in FY
2024-2025. However, the company has
achieved a turnover of Rs. 24.88 Crs.
during the year FY 2013-2014

7. | Number of employees/ workmen 10-15

B. |Further defails, including the last availablef Details can be sought from the email to
financial statements (with schedules) of two|ip.mohanrail@gmail.com
years, & lists of creditors, are availableat URL:

9. |Eligibility for resolution applicants under|Details can be sought from the email to
section 25(2)(h) of the Code is available at| ip.mohanrail@gmail.com
URL:

10. | Last date for receipt of expression of interest | 06.05.2026

11.| Date of issue of the provisional list of
prospective resolution applicants 16.05.2026

12.| Last date for submission of objections

to the provisional list 21.05.2026

13.| Date of issue of the final list of

prospective resolution applicants 26.05.2026

14.| Date of issue of information memorandum,
evaluation matrix & request for resolution
plans to prospective resolution applicants

26.05.2026
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15.| Last date for submission of Resolution Plans | 25.06.2026

16.| Process email id to submit Expression ip.mohanrail@gmail.com
of Interest ) )

Mohit Chawla

(Resolution Professional of Mohan Rail Components Private Limited
IP Registration No.: IBBI/IPA-001/IP-P00524/2017-2018/10949
Address: SCO 26, Level-lll, Shri Balaji Complex,

Old Ambala Road, Dhakauli, Zirakpur-140603

Registered Email id: camohitchawla@gmail.com
Correspondence Email Id: ip.mahanrail@gmail.com

Contact: 09888003303

Dale: 21.04.2026
Place: Zirakpur

\_  OFFICE OF THE RECOVERY OFFICER-I/lI
DEBTS RECOVERY TRIBUNAL CHANDIGARH-(DRT 1)

2nd Floor, SCO 33-34-35, Sector-17A, Chandigarh

DEMAND NOTICE
NOTICE UNDER SECTIONS 25 TO 28 OF THE RECOVERY
OF DEBTS & BANKRUPTCY ACT, 1993 AND RULE 2 OF
SECOND SCHEDULE TO THE INCOME TAX ACT, 1961.
RC/182/2023 Vs
To, M/S RAJ KUMAR

(CD 1) M/s Raj Kumar, Opp. Kumar Filling Station Through Its
Proprietor Fazilka Road, Abohar Fazilka, Punjab-152116.

(CD 2) Sh. Raj Kumar Batra S/o Sh. Ram Chand, R/o H. No. 1954,
St. No. 15, Abohar Fazilka, Punjab.

(CD 3) Smt. Sunita Doda W/o Sh. Shiv Lal Doda, R/o Opp. Kumar
Filling Station, Fazilka Road, Abohar, Fazilka Punjab.

(CD 4) Sh. Avinash Doda Sfo Sh. Chabeel Dass, R/o Opp. Kumar
Filling Station, Fazilka Road, Abohar, Fazilka, Punjab.

(CD 5) Sh. Gagan Doda S/o Sh. Shiv Lal Doda, R/o Opp. Kumar
Fillina Station_ Fazilka Road. Abohar. Fazilka. Puniah.

PUNJAB NATIONAL BANK Dated : 10.12.2025!

ding dues, issued demand notice under section 13(2) of the securifization and reconstructio
financial asset and enforcement of security interest act, 2002 (the act), the contents of which are be
published herewith as per section 13(2) of the act read with rule 3(1) of the security interest (enforcem
rules, 2002 as and by way of altemate service upon you. Details of the borrower, co-borrow
ender uutsiandlng dues, demand notice sent under section 13(2) and amount claimed th

& 2 bl kg . e b i sidbeandueabidod i =
.Mr. Yogendra Malik S/O Mr. | Allthat part of property describedin | 1. | Cap al
Chanderpal Singh & 2.Monika Both | Khata no.704 (Fasli 1399 to 1404) | Housing Finance Limi
At:-70 Near ITIMadhur Mitan Waloing | Khasra No. 2235 inwhich land Area | (hereinafter referred
Pount Majhara Dehradun, Uttrakhand | measuring 47.65 Sgmtrs and | (PCHFL)

-248171 Both Also at:- 70 Nirajanpur | Constructed area measuring 47.65 | 2. 27 12,2024
Nishpaksh Samachar Jyoti Dehradun | Sq Mis situated at Mauza Arcadia | 3.27.02.2026
Uttrakhand, Dehradun -248001.Both | Grant, Pargana Pachwadoon|4 Rs.16,92,99!
Also At~ Property Khata No.74 | Tehsil and Distt Dehradun -whichis | (Rupees Sixteen Lal
Khasra no. 2235 situated at Mauza | bounded as under, East: land other  Ninety Two Thousa
Arcadia Grant, Pargana Pachwadoon | others, side measuring 14 FT. | Nine Hundred and Nin
Tehsil and District Dehradun 248007. |West: 15 ft Wide road, side FweOnIy) Amj Paya
Loan Account Number|measuring 14 ft. North: land of Mr. | As Of 06.02.2025 W
:09700006329 Loan Amount|Subhas Kamboj, side measuring | Appiicable interest Fr
Sanctioned :Rs.15,20,993/- (Rupees | 39 ft. South land of Mrs. Usha Devi,  Next Day Until Paym
Fifteen Lakhs Twenty Thousand Nine | side measuring 34 Ft.3 inch. Name | |n Full

Hundred and Ninety Thrée Only ) of Mortgagor : Mr. Yogendar Malik

You the borrower and co-borrower/s are therefore called upon to make payment of the ab
menticned demanded amount with further interest as mentioned hereinabove in full within 60 d
of this notice failing which the undersigned shall be gonsirained to take action under the ac
enforce the above-mentioned securities. Your attention is invited to provisions of sub-section (8
section 13 of the act by virtue of which you are at liberty to redeem the secured asset within pe
stipulated in the aforesaid provision. Please note thal as per section 13(13) of the said act, you
restrained from fransferring the above-referred securities by way of sale, lease or otherwise with

ourconsent. For Kotak Mahindra Bank |
Place:Uttrakhand, Date:21.04.2026 Authorized Off

PUNJAB & SIND BANK {
(A Govt. of Indja Undertaking)

SALE NOTICE FOR SALE OF IMMOVABLE
E-Auction Sale Notice for Sale of Immovable Assets under the
Financial Assets and Enforcement of Security Interest Act, 2002
Security Interest (Enforcement Rules, 2002.
Notice is hereby given to the public in general and in particular to t
the below described immovable property mortgaged/charged tc
possession of which has been taken by the Authorized Officer of P
will be sold on "As is where is”, "As is what is", and "Whatevert
for recovery of Rs. 8,46,909.41 and interest thereon from 31.12.20
the Punjab & Sind Bank, Secured Creditor from Sat Paul Galhotr
Rani W/o Satpaul Galhotra, Savita W/o Mahesh Paul, Mahesh Pa
Mal (Guarantor) The Reserve price will be Rs. 3,28,00,000/- and
32,80,000/-.
Short description of the immovable property with know
1. Land measuring 06 Kanals,i.e. ¥z share of 146'x292" and 220
lehare of 10 kanals, bearing KHASRA no 217M/21/1(4-0), 21/
227 KHATONI NO 435 and land measuring 1 kanal,i.e. ¥z share
KHEWAT NO 228,KHATONI ‘NO 436 as per jamabandi for
Guruharsahai Darmiani Tehsil Guruharsahai District Ferozepur
Road, West : Self and Manjeet Singh etc, North : Old Bus Stand, |
bearing wasika no. 1364 Dated 04.12.2015.
2. Land measuring 05 Kanals 18 Marle 5 Sarsahi ,i.e. ¥z share ¢
220'x198',292' detailed as 5 kanal,i.e. ¥z share of 10 kanals, beari
(4-0), 243M/1/1(2-0), KHEWAT no 227 KHATONI NO 435 and lar
167/360 share of 2 kanal, Rect no 216M/25/2(2-0) KHEWAT
jamabandi for the year 2008-09, and situated at Guruharsahai [
Ferozepur bound by boundary East : Self and Road, West : Selfa
Stand, South: Satpal, vide Transfer deed bearing wasika no. 136!
Date: 15.04.2026 Place: Guruharsaha

Indusind Bank () ™" =T

New Tower, Bhik
PUBLIC NOTICE FOR E-AUCTION FOR SALE OF

E-Auction Sale Notice for Sale of immovable properties mortgaged to Indusind B
Financial Assets and Enforcament of Security Interest Act, 2002 (‘the Act”) read w
(Enforcement) Rules 2002. Notice is hereby given fo the publicin general and to the Bo
the Authorised Officer of indusind Bank Limited had taken Physical Possession oft
demand raised vide notice issued under Section 13(2) of the Act in the following loz
WHERE IS, AS IS WHAT IS, WHATEVER IS THERE IS AND WITHOUT RECOURSE |
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L 2 o g . 17.04. ext
‘ [ taxes GST ete NO.. b-a/ /U tendericley-20P1.01 DL, 17.04.2026 150872026 inv
"“arnest v ney Rs 1,32,800/- Validity of Offer SERVING CUSTOMERS WITH A SMILE and
ender NIL (as per Part-I Period of 12 Months the
| Document i.‘..i;iJSe Jgo'l 3of Completion FOBM‘ G
cost ndian Railways spe
J GCC April 2022) INVITATION FOR EXPRESSION OF INTEREST FOR algcl
ididi i di MOHAN RAIL COMPONENTS PRIVATE LIMITED OPERATING IN
e gt B e | s MANUFACTURING OF RAILWAY COMPONENTS AT OPPOSITE RCF alle
. - . : VILLAGE DHIDUANKALAN HUSSAINPUR, KAPURTHALA ern
l:';:?fig :\ets;‘rfetg:gtgfsraegﬁlgﬂzﬁg iﬁi"g;;nﬁ:z.tﬁﬁ:;s&iﬂ (Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of| | ing
date & time | theright to open the tender atanytime after closing of tender. '"‘_"a (inscitventy Rosolstion Pm_-._mss forll(-lor;:)rale ?ﬁunsrisegulatlons, 2016) ing
Website For complete information & Bidding please go to oo -HELRVIIY PARTNCUN N - - to
‘ www.ireps.gov.in 1. |Name of the corporate debtor along |Mohan Rall Components Private
e ST with PAN & CIN/ LLP No. Limited I
GV e cuz> SUT124/SBC Doors CIN: U35203PB1991PTCO11578 Py
. SERVING CUSTOMERS WITH A SMILE PAN: AABCM6778K the
2. | Address of the Registered Office Opposite RCF Village Dhiduankalan age
GOVERNMENT OF JAMMU & KASHMIR Hussainpur Kapurthala hid
3. | URL of website Not Availabl
OFFICE OF. TH.E E.XES:.U.T“’E ENGINEER 4, | Detals of place where the majority of : : tury
Ferozpora Basin Irrigation Division Tangmarg (193402)| | * [55d assets are located Kapurthala - Ludhiana - Punjab cial
Invitation for Bids (Notice Inviting Tenders)| | 5. [Installed capacity of main products/ 1-fn:§rﬁbic t:)';!em flor gmoilstsje and
Fresh e-NIT No. 02 of 2026-27 Dated: 20.04.2026 & 5 R;iw;f[w;‘p%;g"_ $g;ﬁg’§;§‘; trar
For and on behalf of the Lt. Governor, UT of J&K, e-tenders (in two month capacity Ti
cover system) are invited on Percentage Rate Basis from approved and 5. | Quantity and ; p P : |
il . A ; . b y and value of main products/ | The unit operated at minimal capacity, cou
IE\IQIPIE bidders as, defined in the SBD for the followmg! works: - services sold in last financial year recording sales of Rs. 0.22 Cr. in FY valt
| Sr. Title Details 2024-2025, However, the company has| i
No. achieved a turnover of Rs. 24,88 Crs. tion
| 01. |[Name of the Work Remadeling of Babul Canal during the year FY 2013-2014 _
| 02. [Seurce of Funds/Scheme Code[NABARD LOAN Assistance - MH: 4701 7. | Number of employees/ workmen 10-15 —
| 03. [Estimated Cost ’ < 873.60 Lacs 8. |Further detalls, including the last available|Details can be sought from the emall to
| 04. [Position of Administrative Accorded vide order No. CE/I&FCDK/151 financial statements (with schedules) of two|ip.mohanrail@gmail.com 1
Approval of 3025-?16‘5“09!?; Lgfé;jfgfz%é%SUEd vears, & listsof creditors, are available at URL: ]
under endstt. No. Dated: . ‘
= - = T ; 7 9. |Eligibility for resolution applicants under|Details can be sought from the email to
08. [Position of Technical Sanction|Accorded vide ‘Chief Engineer Kmr. y ; : x h I 2
B @ R |mgamen & Flood (I:Zntrorl‘gnepanmenl sectagn 25(2)(h) of the Code is available at|ip.mohanrail@gmail.com |
Srinagar’s order No. 01 - DB of 2026-27 URL: O
le- 183% g?fj?_gljsl?guﬁd D\li?edqufoor:?znaggl 10. | Last date for receipt of expression of interest| 06.05.2026 ‘
0. -11 Dated: 3 T — -
ate of issue of the provisional list of
06. | Position of Funds Budgetary Provision F.Y 2026 27. L ;?rospec’rive resnluiio%rgpplicams g 16.05.2026 t(
07. [Period of Completion | (24 months) Twenty-Four Months 12.| Last date for submission of objections =
08. [Cost of Tender Document [T 10,000/ in the form of Treasury Challan/ to the provisional list 21.05.2026
Treasury Receipt for bidders of UT J&K and T n
6 O outd bcers may ot | {23 oTbwse e RT3 55 006 Nix
anker's cheque from any Schedule: 1
bank in favour gf Execulivye Engineer|| | 14.|Date of issue of information memorandum, KUR
| Ferozpora Basin Irrigation Division evaluation matrix & reques!_for reso_lution 26.05.2026
| Tangmarg (Copy shall be uploaded online) plans to prospective resolution applicants Day
09 |Website/portal address hitps:// jktenders.gov.in 15. | Last date for submission of Resolution Plans | 25.06.2026 repc
10. |Eamest Money Deposit (in [T 17,47,200 Lacs 16.| Process email id to submit Expression | ; i i tute
Lakhs) The validity of the EMD should be 45 days of Interest ip.mahanrzii@gmail.com ‘ ials
beyond Bid validity (180 + 45) days. Nohit Chawia clals
H e setion Ciltetia/Elglbity. ** [aadsined - SROTHE Work (Resolution Professional of Mohzn Rail Components Private Limited| | 0T
= : - - IP Registration No.: BBUIPA-001/IP-P00524/2017-2018/10049] | tute
12.|Period of Tender Validity The Tender shall remain valid for 180 days Address: SCO 26, Level-lll, Shri Balaji Complex tion!
o ARTBOC Snpdonend date, i Ambala Road, Dhekaui, Zrakgur-140603 | o |
15/ 1Critical Dates Registered Email id: camohitchawla@gmail.com !
a) |Publishing Date and Time of|20.04.2026 at 4:00 p.m. T\ Date: 21.04.2026 Correspondence Email Id: ip.mohanrail@gmail.com dept
tender amendments documents ; Place: Zirakpur Contact: 09888003303 Ar
b) |Starting Date & Time for down-[21.04.2026 at 6:00 p.m.
loading of tender documents
¢) |Pre-bid meeting, Site Visit and| 27.04.2026 at 12:00 p.m. in the office of
Clarification  to  Tender|the Chief Engineer Kashmir, | & F.C.
documents Department, Rajbagh Srinagar
d) |Starting Date and Time of bid | 28.04.2026 at 10:00 a.m.
submission (Cover No. 1 to 2)
e) |Closing Date and Time of bid [11.05.2026 at 04:00 p.m. i Corporate Office: ICICI Home Finance Compan
: !submi.gsion (Cover No. 1to 2) @lc’c’HDMG Finance | Andheri - Kurla Road, Andheri (East), Mumbai
f) |Date and Time of bid opening | 12.05.2026 at 12:00 a.m. Branch Office : 2nd floor, Sf-3&4, Opposite Vodafone Office, Central Mall 32, Mall Roa
| (Cover No. 1) 2l Notice for sale of immovable assets through Private Tret
@) |Date and Time of bid opening [Will bé intimated anline after completion of Sale Notice for Sale of Inmovable Assets through Private Treaty under the Securiti:
| (Cover No. 2) evaluation of Technical Cover (Cover-l) Financial Assets and Enfo;'cemgnt of Security Interest Act, 2002 read with Rule 8(8)
” F = Z 5 Interest (Enforcement) Rules, 2002
1. Apre-bid mesting as mentioned above, S.ha" be held. in the office .Df ICICI Home Finance Company Limited (ICICI HFC) conducted several e-Auctions ft
Chief Engineer Kmr I&FC Department Srinagar at 12:00 pm to clarify property mentioned below, however, ll such e-Auctions failed. Now, an interested
ssues and to answer questions/queries if any raised by the bidders. HFC with an offer to purchase the said property for an amount of Rs. 24,00,000/- |
Z ve Bidders within UT of J&K shall submit the tender document public in general and in particular to the Borrower(s) and Guarantor(s) that the |
Refundable/Non-Transferable) in the shape of e-Challan/ property mortgaged/charged to the Secured Creditor, the Possession of which has k
' R

Challan/Trea

No. FBID/CC/26/410-27
Dated: 20.04.2026

DIPK-577/26

ceipt pledged in favour of Executive
to be deposited under MH-0702-Rev.

Nha toe coma i bha

is", by way of Private Treaty as per the brief particulars given hereunder;

Officer of ICICI Home Finance Company Ltd.. will be sold on “As is where is”, “As is w

Sd/- Executive Engineer,
FBI Division, Tangmarg.

erreserves the righttoreject any or all the bids

Date: April 21, 2026
\Place : Amritsar

norize out furnishin,

For detailed terms and conditions of the sale, please visit https:/iwww.icicihfc.com.
Authorized Officer, “ICICI Home
CIN Number:- U
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